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Kiosk machines are
installed in all
Court Complexes.

Using the Kiosk
machines you can
search details
related to eCourt
Services.

You can find status
of the Case, Cause
List, Caveat, Pre-
trial  Applications
etc., of the Court
Establishments
connected through
WAV\R

The Searches can
be made through:
CNR number

Filing number
Registration
number

Party Name

Court Name

(It 1s available iIn
Regional language
also)
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First you need
to enter the
name of the
Court - Court
Establishment

from which you
require details

Then you can
use the mode of

search — CNR
number, Filing
number etc.,

In the given
Image the search
is through CNR
number

CNR number is
unique 16 digit
identification
number for each
case

CNR number of a
particular  case
can be taken from
your Case
History.
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Principal District Court Vilupuram
IN'THE COURT OF Thiru K H Eiavazhagan, B.Sc., ML,
Principal Distrct Judge
Total Civil Cases Listed Today
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Daily Cause List

You can get the List of Dally
Cases posted in the Courts.

The List will contain Stage of
the Case, Case Number, Party
Name and Advocate Name.

If you further click the Case
Number (hyperlink) you can get
the entire Case History with
CNR number.



SEARCH USING FILING NUMBER

L5 e-Courtls, The Application tor Indian Judiciary
~ ' B

The Cases filed by
you — through efiling,
Centralized Filing
Counter etc., can be
viewed using the
filing number.




CAVEAT SEARCH

You can search
and find the
Caveat detalls if
you know the
Caveat Number
and Year




CAVEAT SEARCH BY NAMES

e-CourilS, The Application for Indian Judiciary
(28 =5 =11 ST =8 Principal District Court Villupuram
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If you are not

Bl aware of the
il _ Caveat number

[ eevencovens you can search

= e appterson ] using Caveator/

v Caveatee name
e-CourtflS, The Applicalion for Indian Judicicry. by ChOOS|ng
(@il =X lelit gl i@ Principal District Court Villupuram
- anywhere
e R s i ebvocas option or
e S— - starting with
search option.
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CAVEAT SEARCH FOR APPEALS

e-Courtl$, The Application for Indian JUdICIdfy

In matters wherein
appeals are filed you
can find caveat details
of the Appellate court
by entering the

Subordinate Court

(Lower Court) detalls



SEARCH BY ADVOCATE NAME

e-Courtls, Ihe Application tor Indian Judiciary, Through
(eI 4 =Sl Sl =8 Principal District Court Villupuram Advocate

Search option
g — — you can
*Name of Advocate = . eno 4 search and
" | find the case
details —
pending,
disposed and
both by
entering the
representing
Counsel
Name.

@® Search By Advocate Name Search By Bar Code Today's Case List

Pending Disposed Both




OTHER SEARCHES




THANK YOU !




